
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 
WESTERN ZONE BEN ell, PUNE 

M.A. NO. 01/2025 
In OA No. 65/2019 

Brahma Corp Ltd. ... Appellant 

vis. 

Ajay Jaywantrao Bhosale & Ors. . .. Respondents 

REPLY AFFIDAVIT BY RES.P~ND:~Nr NO.5, SEIAA 
'-. ". '" ", 

I, Dattatray Suryakant Bhalerao, working 'as Scientist ' I & Deputy 

Secretary, Environment and Climate Change Departlnent, Government of 

Maharashtra do hereby state on solemn affinnation as under -

I am well conversant with the facts of the present case and I am competent 

to swear this Affidavit based upon the records available with this ~& __ 
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1. It is submitted that at the very outset this respondent denies each 

averment made in the present application which is contrary to and 

inconsistent with the averments made and facts states in the present 

reply. It is submitted that nothing stated in the appl ication may 

deemed to have been admitted by this respondent unless and until 

the same has been admitted by the respondent. 

2. The present application is not maintainable in the present format. 

Heading of the present application is clarification of the direction 

of the judgment dated 29-11 -2024. In para no. 2 of the present 

application, the applicant seeks rectification of the said order on 

various grounds. 

3. However, if the prayers of the present application are to be perused, 

the prayers are seeking reliefs which are not related to the title and 

the grounds of the present application, and therefore the present 

application cannot be considered and cannot be allowed. 

4. Regarding the prayer nos. (b) and (c) of the application it is 

submitted, that the PP made application for Environment Clearance 

under the SoP dated 07-07-2021 issued by the MoEF&CC. 

According to the para 11 , Step 3, (viii) the bank guarantee has to be 

deposited by a project proponent prior to grant of environn1ental 
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clearance and \vill be released after successful iInplen1entation of 

the I~eInediation Plan and Natural and COInInunity Resource 

Augn1entation Plan. Copy of the SoP dated 07 -7 -202 1 issues by the 

MoEF&CC is attached as Annexure 1. 

5. In the present case, PP was to implement the Ren1ediation Plan and 

Natural and Con1munity Resource Augn1entation Plan within 6 

n10nths froln the grant of the EC as recorded in the SEIAA Minutes 

of Meeting dated 19-10-2023. SEIAA is not aware about the status 

of the impielnentation of the said plans. PP has submitted a letter 

simpliciter dated 18-12-2024 to the SEIAA for release of the Bank 

Guarantee without subInitting the status of the in1plementation of 

the plans. PP has not produced the status of the said plans in the 

present application as well. Without verification of the 

iInplementation of the plans, Bank Guarantee cannot be released. 

The present applicant is seeking release of the Bank Guarantee 

without following the procedure given in the SoP, they are trying 

to Inisguide the Hon'ble Tribunal. Copy of SEIAA Minutes of 

Meeting dated 19-10-2023 is attached as Annexure 2. 

6. This respondent craves leave to file any additional reply as and 

when required. In light of the above sublnissions, it is respectfully 
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prayed that Environment Department shall abide by any orders and 

directions issued by the Hon'ble Tribunal. 

Whatever is stated above is true and correct to the best of my 

knowledge, ability and belief and I affirm it to be true. 

Dattatray Suryakant Bhalerao 
Scientist-I & Deputy Secretary, 
Environment & CC Department, 
Government of Maharashtra 

129



VERIFICA TION 

I, Dattatray Surayakant Bhalerao, Scientist I & Deputy Secretary, 

Environment and Climate Change DepartInent, Government of 

Maharashtra, having my office address at 15th Floor, New Administrative 

Building, Mantralaya, Mumbai- 400 032 do hereby verify and declare 

that the statements made in the aforesaid par-as are true and correct to the . 

best of my knowledge and infonnation and I believe the same to be true 

and that no material is has been concealed therefrom. 

Solemnly affirmed on this '6 day of April, 2025 at Mumbai. 

~ 
Dattatray Suryakant Bhalerao 
Scientist-I & Deputy Secretary, 
Environment & CC Department, 
Government of Maharashtra 

Adv. S. N. Dhan~ge 
Notary Govt. of IndIa 

Regd. No. 15376, MUMBAI (MS) 
404-405, 4th Floor. Oavar House, 

197/199. Near Centrd' Ca~era ~Idg. 
o N Road Fort, Mumbal - .00001 

. . .. ~.: 8788385738 

NOTED & REGISTERED 
Pa NO.(.~£"SI:· No . .tlE .. 1. .... 
Date ..... ............... 
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SEIAA MoM 19/10/2023
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